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BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL 

BENCH, AT NEW DELHI 

IN ORIGINAL APPLICATION NO.502 OF 2025 

ARVIND GOEL ... APPLICANT 

VERSUS 

MUNICIPAL CORPORATION, LUDHIANA & ORS 

I ND E X

Sr. Particulars Dated 
No. 

1. Short Reply on behalf of OP No.1 & 05.01.2026 

2 

2. ANNEXURE R-1 10.08.2001 

(Copy of Layout/Site Plant) 

3. ANNEXURE R-2 21.11.2023 

(Copy of Order passed by Hon'ble 
Hioh Court of Punjab and Haryana) 

4. Power of Attorney 05.01.2026 

NOTE:-

1. That the next date of hearing is 12.01.2026.

CHANDIGARH 
DATED: 05.01.2026 
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BEFORE THE  NATIONAL GREEN TRIBUNAL, PRINCIPAL 
BENCH,  NEW DELHI

       O.A. NO. 502 OF 2025

Respondent  do hereby appoint.
Aaditya Dachalwal, IAS , Commissioner,  

Muncipal Corporation Ludhiana 

Naginder Benipal,       Arjun Baliyan Udit Vaghela 
D/1625/2009               D/9480/2025 D/3400/2024
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